
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI 

(PRINCIPAL BENCH) 

M.A. NO. 87/2024

In 

Original Application No.327 /2023 

In the matter of Suo Moto Cognizance 

In Re: News item published in India Today dated 30.04.2023 titled "3 
minors among 11 dead in Ludhiana Gas Leak Punjab Govt. 
announce Rs 2 lakh ex - gratia" 
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Sr. Particulates Page 
no no. 

1 Short reply by way of affidavit of Er. Amritpal Singh Chahal, 1-3
Environmental Engineer, Regional Office-4, Ludhiana on behalf of 
Punjab Pollution Control Board in compliance of order dated 
04.12.2025 and request for grant of three months' time. 

2 Annexure-A 4 

A copy of letter no. 01 dated 01.01.2026 written to Chief Engineer, 
Punjab State Power Corporation Ltd., Ludhiana for providing the 
information relating to the consumption of electricity by the 
electroplating unit. 

3 Annexure-B 5 

A copy of letter no. 219 dated 11.02.2026 written to Commissioner, 
Goods and Service Tax Commissionerate, Ludhiana for provide the 
details of acid consumption, raw material used and production of 
the electroplating units. 

Date:19.02.2026 

Place: Ludhiana 

(Er. Amritpal Singh Chahal) 
Environmental Engineer, 

Punjab Pollution Control Board, 
Regional Office-4, Ludhiana 

(On behalf of PPCB) 
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